
Websites of Delhi High Court and Delhi International Arbitration Centre

DELHI INTERNATIONAL ARBITRATION CENTRE
S-Block, High Court of Delhi, Dr. Zakir Hussain Marg,

New Delhi

F.No.-l/DIAC Tender/DHC
Dated: 17.07.2023

From,
I’he Coordinator
Delhi International Arbitration Centre 
Delhi High Court, New Delhi

To,
1. On the website of DIAC
2. On the website of Delhi High Court
3. Indian Trade Journal, Kolkata

Sub: Notice Inviting Tender(s) for purchase of HP/Dell/Lenovo Desktops in two categories:-

(i) Category A: Fifteen (15) nos, of VC enabled desktops along with onsite comprehensive 
warranty period of 5 years.; and

(ii) Category B: Sixty One (61) nos, of ordinary desktops along with onsite comprehensive 
warranty period of 5 years.

The DIAC intends to purchase HP/Dell/Lenovo desktops in two above mentioned 
categories, hence invites separate quotations to be submitted by the firm(s) / vendor(s) 
authorized by respective OEM(s) to participate in the instant tender in two closed / sealed 
separate envelopes, to be processed separately by the DIAC.

1CATEGORY - A1

Fifteen (15) nos, of VC enabled Desktops with following minimum technical specifications:

S.No. Description Technical Specification Reqd.
1. Operating System Microsoft Windows 11 Professional with Recovery option

2. Processor Intel Core i5 Latest Generation (12th or higher)
3. Memory 16 GB DDR5-expandabiIity up to 128 GB (4 DIM
4. Storage 1 TB or more (latest SSD NVME)
5. Graphics Integrated UHD Graphics
6. DVD R/W DVD - Writer




















